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!

i

I

T.Rajendran .o ;
|

!

Vs
- !

1. The Union of India, rep.by its's
General Manager, SC Rly, .
Rail Nilayam, Sec'bad. .
!

2. The General Manager, N
Railway Electrification, l

2llzhabad.

3. The Chief Project Manager,
Railway Electrification,

SC Rly, Vijayawszda, H

!

4., The Divl.Rly.Manager(¥®),

SC Rly, Bza/Vijayawada.® Respondents, |

Mr.G.V.Sekhar Babu

Counsel for the applicant

Counsel for the respondents Mr.V.Bhimanna, Addl.CGSC, ‘
|

CCRAM: Y.

THE HCMN'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBEK (JULL.)

N




(

ORDER

CRaL CRPER (PER HON'RLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

Heard Mr,G,V,Sekhar Babu, learned counsel for the
applicant and Mr,v,Bhimanna, learned counsel for the respondents,
2. The applicant in this OA is working as Casual Temporary

status Driver under R-3. He has been empanelled for abscorption

L&'

in Greup-D posts in the scale of pay of B, 750-940/~ by the impugne
order No,E.252/KSRE/3080/Screening/Vel.II dated 24-02=97(Annexure-\
His name stand at S1,No.92.

3. The contentions and prayer in this 0A a%e game a¢ the
contentions and prayer in OA,777/97. Hence we foilow the directior
given in CA,777/97 and the respondents are direqted to implement

the directions given in OA.777/97 in this case also,

4, The Oa is ordered accordingly at the admission stage

itself. No costs,

{ “CAI PARAMESHWAR) {R. RANGARAJAN)
q?IEMBER (JUDL.) MEMBER ( ADMN, )
.
Dated : The 21st_July, _1997.
{Dictated in the Open Court) l
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Cepy to:

1“ The Beneral Manager, South Central Railuay,;
Railnilayam, Secunderabad.,’

2% The General Manager, SeuthRailuay Electri?ication,
P«llalnal:xs.nd‘“f

3, The Chisf Project Manager, Railway Elactrificatlon.
South Central Railway, Viajayawada,

43 The Divisional, Railuay Manager(P), South Cantral~ﬂailuay,

Bl BZA/Vijayauada

S One copy to Mr.G.V.Sekhap Babu, Aduacate.CAT Hyderabad.
6. Ome copy to Mr.V. ‘Bhimanna, Addl.CGSc, CAT Hyderabad.
7. One copy to D.R(A),CAT sHyderabad,

8J One duplicate copy.
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